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GOVERYMENT OF INDIA
MINISTRY OF FPINANCE
(DEPARTMENT OF REVEIUE)

New Delhi, the 5th October,1978.

NOTIFICLTION
INCOME TaX

No.2536(F.Ho.404/158/77-17CC): In pursuange or
sub-clavse (11i) of clause (44) of Seotio! 2 of
the Income-tax 4¢%,1961 (43 of 1961), thefCentral
Government hereby authorices Shri R.R. HERAJANT
being a gazetted Oificer of the Central Government,
to exercige the powers of a Tax Recovery pfficer

under the eaid .Lct.

2. This Notification shall come into folce with
effect from the dated Shri R.R. HEMRMAJANI {takes
over charge asg Tax Recovery Officer.

Sa /-
(1. VIENK/ TABJMJI)
:.E‘i[ T ™ vrdh 3 .
The Manager, DEEUTY SECRETIRY TO THI GOVI. OF INDIL.

Government of India Press,
NEW DELHI.

Copy forwarded to:-

1. ALl Directors of Imspection including II(O&MS),
New Delhi.,

. The Director, IRS(DIL), staff College, Negpur.

The Comptroller & Luditor General of India, Wew Delhi.

Thy Accountant General, U.P.Allahabaﬁ.

. The Chief Secretary, Government of UF. SLucknow.

. The Joint Secretary & Legal Adviger,Midistry of ILaw,

Few Delnni.

The Commissioner of Income-tax, Lanpur.

Bullelﬂ Section (¥ copieg).

Guard File.
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